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91. No. Name of the Duty MM

111 · · rece1·ved f1·0111 S11. Vinocl Joshi, Lei.MM, and Sh.view of 101111 request

of Se !ember 2022, Duty Roster bearing No.1,,11!-.inluoma Court<,, regarding change of duty for the month P -····• ·····••·-·· "-=·----·- .
+1 CMMEAST/KKD/Delhi date0 27-08-2022 is partially modified as""-

In place of

!. Sh. /\rvind Dev, Ld. MM-01
R'o 89 .lai Lakshmi Apartment , I.P.
Extension, Delhi-110092

21-09-2022

&

22-09-2022

Sh. Vinod Joshi, Ld. MM-02
R/o B-404, Judicial Officers , Residential
Quarters , Sector-26 , Rohini , Delhi

est of the conditions in circular No. 448/CMM/EAST/KKD/Delhi dated 27-08-2022, shall remain unchanged.

Dated: 17-09-2022

<(JITENDRA P P SINGH)
ChiefMetropolitan Magistrate (East)

I<arkardooma Courts, Delhi

-i. I Jw Ld. CMM, Central District, Delhi.-
». Ihe Ld. Secretary, DLSA East, Karkardooma Courts, Delhi.
(i. /\JI che Ld. Metropolican Magistrates, East District, Karkardooma Courts, Delhi.
~1e lncharge, Disuict Couns Web-Site Committee, Tis Hazari Courts, Delhi.
IL lht• lncharge Computer Branch, Karkardooma Courts, Delhi. (uploading on Layers/Web-Site).
'). superintendent Admn. and Care Taking Branch, Karkardooma Courts, Delhi.
I 0. lnd1i1rgt' Pool Car, Karkardooma Courts, Delhi.
I J. lnchJrge Cash Branch, Karkardooma Courts, Delhi.
I.!. Dnl'uor of prosecucion, Delhi thr. Prosecution Branch, KKD Courts, Delhi.
I l. Uiiel Public Prosecutor, Karkardooma Courts, Easu, Delhi.

l-I. he Commissioner of Police, Delhi and DCP, East, Delhi. (Through Chowki lncharge KKD. Delhi)
l '). fhL' l G ( Prison), 1)har Jail, Delhi/ New Delhi.
lo. 1 ock Up Incharge, Karkardooma, Delhi.
17. Information Center, Karkardooma Courts, Delhi.
l}. deo Conference Room, Karkardooma Courts, Delhi.
I l). i·or uploading on layers/Web-Site.
20. Ollu.:e Order File.

~o. :i IO iCMM/EAST/I<KD/Delhi
up for information to;-

'. Jill• Ld. Registrar General, High Court of Delhi at New Delhi.
.! . I lie Principal District & Sessions Judge (HQ,) and West, THC, Delhi.
3. The Principal District & Session Judge East, North-East, and Shahdara, Karkardooma Courts, Delhi.

(JITENDRAPRATAP SINGH)
Chief Metropolitan Magistrate (East)

Karkardooma Courts, Delhi




